
attitudes in their better-off employers, who regard domestic work as menial labor 
rather than a profession deserving dignity.  

 The lack of proper implementation of existing legal protections allows 
employers to exploit workers without consequence. The Domestic Workers 
(Registration, Social Security, and Welfare) Bill, proposed by the National 
Commission of Women in 2009 is yet to be implemented. 

 To protect domestic workers, we must enact robust legislation ensuring fair 
wages, safe conditions, and social security. The recent direction from the Supreme 
Court, calling on the Government to enact a separate law for domestic workers, only 
reinforces the urgency of these reforms.   I demand that the Government should 
look into it.  Thank you. 

MR. DEPUTY CHAIRMAN: The hon. Member, Shri A.A. Rahim (Kerala), associated 
himself with the Special Mention made by the hon. Member, Shri Tiruchi Siva.      

Demand for conservation of mangroves in West Bengal 

SHRI SAMIK BHATTACHARYA (West Bengal): Sir, West Bengal's mangroves, 
particularly the iconic Sundarbans, are facing threats that may jeopardize both the 
environment and local community. These vital coastal ecosystems, renowned for their 
biodiversity and as a sanctuary for the Royal Bengal tigers, are experiencing 
significant degradation due to a combination of human activities and natural factors.
 One of the primary drivers of mangrove destruction is the rapid expansion of 
aquaculture, especially shrimp farming. This practice often leads to the clearing of 
extensive mangrove forests, disrupting the delicate balance of these ecosystems. 
Additionally, industrial pollution and agricultural runoff introduces harmful chemicals 
and sediments, further deteriorating mangrove health. Climate change exacerbates 
the situation, with rising sea levels and increased frequency of cyclones causing 
erosion and saltwater intrusion. These changes not only weaken the mangroves’ 
resilience but also reduce their capacity to act as natural barriers against storm 
surges, putting coastal communities at greater risk. Urbanization and infrastructural 
development also play a significant role. The decline of mangroves has far-reaching 
consequences, including loss of biodiversity, diminished fisheries, and increased 
vulnerability to natural disasters. It is imperative for the Government, locals, and 
environmental organizations to collaborate on sustainable management practices, 
enforce protective regulations, and promote awareness to preserve West Bengal’s 
mangroves for future generations. 

148 [ RAJYA SABHA ]



 I demand that the Government must implement strict regulations on 
aquaculture and pollution, promote sustainable farming, restore mangroves through 
reforestation, engage and educate communities, enforce anti-logging laws, invest in 
climate-resilient infrastructure, and collaborate with environmental organizations to 
ensure effective conservation of West Bengal's mangroves.    

Demand for special drive to encourage Sanskrit education 

डा. भीम िंसह (िबहार):  महोदय, दुिनया भी Îवीकार करती है िक वदे से पुराना कोई गंर्थ नहीं है। 
वेद, उपिनषद और हमारे अन्य Ģाचीन शाÎतर् ज्ञान के भण्डार हȅ। इनमȂ सब कुछ है। इनमȂ खगोल, 
भगूोल, भगूभर्, िचिकत्सा, रसायन, पदाथर्, गिणत, ज्यािमित, कंÃयटूर , राजनीित, अथर्नीित आिद 
िवषयȗ से लेकर तत्व मीमासंा जैसे गूढ़ िवषयक ज्ञान भी हȅ। पूवर् राÍटर्पित व Ģिसǉ दाशर्िनक डॉ. 
राधाकृÍणन जी का मानना था िक उपिनषद के ऋिषयȗ ने िवचार की िजस ऊंचाई को ĢाÃत कर 
िलया है, उससे अिधक मनुÍय जाित कभी सोच ही नहीं सकती है। पर हम अपने ज्ञान भण्डार का 
समुिचत दोहन नहीं कर पा रहे हȅ, क्यȗिक हमारे ये गंर्थ संÎकृत भाषा मȂ हȅ और सÎंकृत आज 
ज्यादा पढ़ी नहीं जा रही है, िलहाजा मेरी सरकार से मागँ है िक, (i) सÎंकृत िशक्षा पर जोर देने के 
िलए िवशेष अिभयान चलाया जाए। (ii) वगर् 4 से 12 तक सÎंकृत की िशक्षा को अिनवायर् की जाए। 
(iii) CBSE, ICSE तथा KVS की तज़र् पर कȂ दर्ीय सÎंकृत िशक्षा बोडर् की Îथापना की जाए। (iv)
सÎंकृत मȂ उच्च िशक्षा हािसल करने वालȗ को उदारतापूवर्क छातर्वृिǄया ँदी जाएं।  (v) सÎंकृत
िशक्षा को रोजगारपरक बनाया जाए।

Demand to reduce the cost of CPAP machine, masks and pipe filters used for treating 
sleep apnea disorders 

Ǜी नरेश बंसल (उǄराखंड): महोदय, नींद मानव कायर्Ģणाली का एक आवÌयक िहÎसा है। नींद 
सबंधंी िवकार जीवन की गुणवǄा को ख़राब करते हȅ और इस Ģकार कई ÎवाÎथ्य सबंधंी समÎयाएं 
पैदा करते हȅ। भारतीय आबादी मȂ नींद से जुड़ी बीमािरयȗ का बोझ बहुत बड़ा है। आम तौर पर पाए 
जाने वाले नींद सबंधंी िवकारȗ मȂ अिनदर्ा, ऑÅसटर्िक्टव Îलीप एपिनया, हाइपरसोमिनया, 
रेÎटलेस लेग िंसडर्ोम और िशÄट वकर्  िडसऑडर्र शािमल हȅ। नींद की कमी या इसके बार-बार 
बािधत होने से होने वाले िवनाशकारी पिरणामȗ को ÎवाÎथ्य पेशेवरȗ ǎारा उजागर िकया जाता है। 
"नींद अध्ययन" शÅद से आमतौर पर पॉलीसोÇनोगर्ाफी (पीएसजी) नींद सबंधंी िवकारȗ की 
गंभीरता के िनदान और मूÊयाकंन के िलए मानक है। नींद सबंंधी िवकारȗ के बारे मȂ सावर्जिनक 
जागरूकता के कारण नींद के अध्ययन की मागँ मȂ उÊलेखनीय वृिǉ हुई है। Ģयोगशाला-आधािरत 
"पीएसजी" एक महंगा परीक्षण है और हर जगह उपलÅध नहीं है। "CPAP MACHINE" और  
माÎक, पाइप िफÊटर, जो उपचार के रूप मȂ पेशȂट्स को िदये जाते हȅ, की लागत भी आम आदमी 
की सीमा से बहुत अिधक है। Ģभावी और अच्छे घरेल ूपरीक्षण नींद अध्ययन उपकरण बनाने के 
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